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S. No Particulars Page No.
1. Report of the joint committee in compliance to Hon’ble NGT

order dated 08.12.2025 in O.A. No. 610/2025 submitted by DM,
Sultanpur, CPCB, UPPCB.

2. Annexure I- A copy of notice dated 15.01.2026.
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to the concerned authorities and deemed it appropriate to constitute a Joint 

Committee to verify the factual position and suggest appropriate remedial 

measures. 

2. Formation of the Joint Committee 

onstituted 

comprising of the following members.  

a)   Mr Pranjal Tripathi, Tahsildar : Representative of District 
Magistrate, Sultanpur 

b)  Mr Sandeep Roy, Scientist E : Central Pollution Control 
Board, Regional Directorate, 
Lucknow 

c)  Mr Deepak Mehra, Asst. Env. Engg. 
: 

Regional Office, Uttar Pradesh 
Pollution Control Board  

 

as the Nodal Agency for coordination, compliance and submission of the Joint 

Committee report. The Committee was directed to meet within two weeks, 

conduct a site visit, verify the grievances raised in the application, assess the 

factual position on ground and suggest appropriate remedial actions. The 

 Tribunal 

within one month. 

3. Site Visit  

The Joint Committee conducted site visit at the alleged area during 6th 

January, 2025.  

4.0 Observations of the Joint Committee 

a) The Joint Committee members conducted the site inspection and 

examined the physical status of the pond recorded as Gata No.89 

measuring 0.8730 hectares During the visit, the Committee assessed 

the extent of encroachment, earth filling activities and presence of 

constructed structures.  

b) Local stakeholders and Revenue officials (from DM- Sultanpur Office) 

were also present during the inspection to ascertain the factual 

position.  
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Photographs of the Joint Committee Field visit on 06/01/2025

Kuccha road in front of Plot no. 86

Permanent structures in the encroached area

South side of pond North side of pond

Joint Committee
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Annexure- I
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